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SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, | associate myself with the issue
raised by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the issue
raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

Non-transfer of material payment of Rs. 350 crores under the
MGNREGA to Chhattisgarh
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SHRI BINOY VISWAM (Kerala): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, | would also like to associate
myself with the Zero Hour mention made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | would also like to associate myself
with the Zero Hour mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | would like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the issue
raised by the hon. Member.
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